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Dredging Corporation of India Ltd.

f1686. SHRI K. A. SWAMI. Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

. (a) when and what were the objec-
tives of the formation of the Dredeing
Corporation o? India;

(b) what is the constitution of its
Board of Directors:

(¢) what was the process and quali-
fications specified for selection of its
Managing Director or Chief Executive;
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(d) who is the present Managing
Director or Chiet Executive, with sala-
ry and terms of office and qualifica-
tions;

(e) what is the capifal cutlay of the
Dredging Corporation of India, its phy-
sical assets in terms of the number ot
Dredgers, efe.; and

(f) the recrui‘ment procedures which
is adopted for the selection of the va-
rious officers and lower category posts?

THE MINISTER OF STATE IN
THE MINISTRY OF SIIPPING AND
TRANSPORT (SHRI BUTA SINGIli):
(a» Dredging Corporation of India
Ltd, a wholly Government-owned
Company, was registered on 29
March, 1976 to acquire and take over
from Government of India MOT
Dredgers and other crafts/equipment
and to establish an integrated dredg-
ing service for the count-y.

(b) Its Board of Directors is con-
stituted under its Article of Associa-
tion. The number of Directors of the
Company shall not be less than four
and more than twelvc as laid down
in Articles 18 an- 10 thereof,

(¢) and (d). Selection of the
Chairman-cum-Managing  Director is
made on the recommendation of the
Public Enterprises Selection Board.
Capt. S. K. Somayajulu, who has a
degeree of Master (Foreign Going)
and a Certificate of Competency, is
the present Chairman-cum-Managing
Director. He is drawing pay in the
scale of Rs. 2,500—100-—-300)0.

(e) The paid-up-capital of the Cor-
poration as on 31 March 1879, was
Rs. 28 crores against its authorised
capital of Rs. 30 crores. It has a
fleet of 8 dredgers—4 drilling suction
dredgerg and 4 cutter suction dredgers,
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3 Tugs, 3 Hopper Barges, 2 Split Bar-
ges and one set of Rock Drilling and
Blasting Equipment of Norwegian—
make.

(f) The recruitment procedure adop-
ted by the Corporation is in accord-
ance with instructions issued by
Bureau of Public Eaterprises from
time to time and the relevant provi-
sions of th Companies Act, 1956.

Shipbuild in Hindustan Shipyard

4687. SHRI K. A. SWAMI: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) the number of Ships build by
the Hindustan Shipyard, Visakhapat-
nam (Andhrg Pradesh) since its first
ship was inaugurated by late Shri
Jawaharlal Nehru, with year-wise
break-up;

(b) how many ghips were commis-
sioned for Indian shipping industrv
and how many were built for foreign
buyers, with detailed account; and

(¢) the overall account of its profit
and loss, if any?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SNGH):
(a) The total number of ships built

and delivered by Hindustan Ship-
yard so far is 78. The year-wise
break-up is given below:—
Year No. of
Vessels
1948-49 . . . . . 1
1949-50 . . . . . 3
1950-51 . . . . . 2
1951-52 . . . . 2
1952-53 . . . . . 3
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Year No. of
Vessesls
1953-54¢ . . . . . ..
1954-55 . . . . . 2
1955-56 . . . . . 2
1956-57 . . . . . 2
1957-58 . . . . . 5
1958-59 . . . . . I
195960 . . . . . 4
1960-61 . . . . . 2
1961-62 ., . . . . 2
1962-63 . . . . . 3
1963-64 2
1964-65 . . . .. 2
1965-66 . . . . 4
1966-67 . . . . . 2
1967-68 | . . . . 3
1068-69 . . . . . 2
196g-70
2
1970-71 . . . . 3
1971-72 . . . . . 4
1972-73 . . . . . 2
1973-74 . . . . 3
1974-75 3
197576 4
1976-77 3
1977-78 2
1978-79 i
1979-80 . . . . 2

(b) All these ships were built for
Indian buyers.

(¢) The cumulative profit of the

Company at tke end of the financial
year 1978-79 was Rs. 73.66 lakhs.





